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Write Petitions pending in
Supreme Court

1241. SHRI R.R. BHOLE : Will the
Minister of LAW, JUSTICE AND
COMPANY AFFAIRS be pleased to
state :

(a) the number of writ petitions of
the years 1970 to 1984 pending in the
Supreme Court, year-wise and how may
relate to the ycur before 1970; and

(b) the number of writ petitions filed
n 1970, 1971 etc. to 1984, year-wise ?
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THE MINISTER OF LAW, JUSTICE
AND COMPANY 'AFFAIRS (SHRI
JAGAN NATH KAUSHAL) : (a) and (b)
The information, as furnished by the
Registry of the Supreme Court, is given in
the attached Statements I and Il.

Statement—I
Writ Petitions Pending in Supreme Court.
Yearwite pendency of Writ Petitions

pending in the Supreme Court as on
1.6.1984 for final hearing.

Year Pendency
1970 1
1971 5
1972 63
1973 106
1974 28
1975 17
1976 111
1977 140
1978 705
1979 213
1980 860
1981 1334
1982 3713
1983 2840

1984 (upto 31st May'84) 2699

Total 12841

Note—1. No Writ Petition prior to
the year 1970 is pending.

2. In addition to the above,
17478 Writ Petitions were
also pending in the Supreme
Court on 1.6.84 for prelimi-
nary hearing.
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Statement—II

Institution of Writ Petitions in Supreme
Court for preliminary hearing from 1970
to 1984.

JULY 31, 1984

Year Number of
Writ Petitions
instituted
1970 6.6
1971 ., 469
1972 658
1973 2062
1974 - 604
1975 1604
1976 358
1977 2440
1978 4725
1979 1698
1980 6735
1981 . 9527
1982 11368
1983 17167

1984 (upto 30th June) 13966
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Proposal to Intensify Research in Ocean

Thermal Energy ( onversion and Wave
Eaergy

1243. SHRI DAULATSINHIJI
JADEJA :

SHRI CHINTAMANI JENA :

Will the Minister of ENERGY be

pleased to state :

{a) whether Government propoge to-
intensify retearch on Ocean Thermal energy
conversioon and wave energy;

(b) if so, whether any experiment
has been made for exploiting it; and

(c) the details thereof and the result
achieved ?

THE MINISTER OF ENERGY (SHRI
P. SHIV SHANKAR) : (a) Yes Sir.

(b) and (c) A conceptual design has
been developed for a 1 MW Ocean Thermal
Energy Conversion (OTEC) Plant in





